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NIL 0 0 0
0
0
0

0 Total 0 0 0 0 0 0 0
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Name of the corporate debtor: Orient Frozen Foods LLP                       Date of commencement of CIRP:   20/12/2024                                ; List of creditors as on: 13/02/2025
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 Interim Resolution Professional : A Pitchai                      IBBI Registration No. IBBI/IPA-001/IP-P-02527/2021-2022/14040 

List of operational creditors (Workmen)


